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E.C.A.F.E. Meeting 

Z877. Shri P. C Borooah: Will the 
Minillter of Commerce and Industry 
be pleased to state: 

(a) what matters were discussed at 
the recent 17th Session of the ECAFE 
held in New Delhi; 

(b) what recommendations were 
made therein; and 

(C) what action is being taken by 
Governmf'nt to implement the same, 
so far as India's part is concerned? 

The Minister of Commerce (Shri 
Nityanand Kanungo): (a). Some of 
thc important subjects ruscussed at 
the 17th Session of the ECAFE were: 
Economic situation in Asia; Reports of 
the 4th Session of the ECAFE Com-
mittee on Trade, 13th SessiOn of the 
ECAFE Committee on Industry and 
Natural Resources and 9th Session of 
the Inland Transport and Communi-
cations Committpe; Economic Devp-
lopment and Planning: Commur.ity 
Dl'Vl'lopml:'nl; Watl'r Resources Devl'-
lopment; Regional Economic Co-ope-
ration; lind dl-centralisation of thf' 
United Nations Economic and Social 
Activities and strengthening of the 
Rl'I,:ional Economk Commissions. 

(b) ann (c). A copy of the final 
"('port of the 17th Session of the 
ECAFE will bl' placed On thE- Table 
of the House, as soon as it is pre-
pan-d. 

Closure of Cloth Mills in Gujarat 

ZI7I r Shri ltam Krlshan Gupta: 
. l Shri Rameshwar TanUa: 

Will thl' Minlqter of Commeret! and 
Inchlstry he pit!Bsl'd to state: 

(a) whl. ther it it; a fact that many 
doth mills have bet'n closed in Guja-
ral du(, to shol'tage of coal: and 

\ b) if f.O. tilt' ~ ~ taken or pro-
t~d to be taken in this relilard? 

The Minister of ~d S r  

Manubhal Shah): (a) No. Sir. 
(Sbrl 
Only 

one mill viz., the Maharana Mills 
Limited, Porbandar had to close down 
for some time duE.' partly to shortage 
of coal and partly to shortage of 
electriC power. 

(b) Arrangements were made to 
rush c.oal supplies to the milia in 
question ;n block rakes to restart the 
work. 

Companies in which Orissa Govern-
ment have Shares 

2879. Shri P. K. Deo: Will the 
Minister of Commeree aDd IndDStry 
be pleasei to state: 

(a) the names of the companies in 
which Government of Orissa have 
shares and the amount of shares in 
{'ach such company; 

(b) the profit and loss of each such 
campany during the last three years 
and dividt-nd received by Orissa Go\'-
('rnment, if any, from such company; 

(c) wh.-ther apy of these COnl;m-
mes have made any contribulior to 
politics I rtie~ during the ~t 3 Yl'ars 
and, if so, the name of the party 
and the amount of contribution; and 

(d) wh·!ther Government dirP.ctors 
101 such companil's or the boar:! of 
directors and the general body of 
sharehold(Ts haVe approved ~u  

donations'! 

The Minister of ('ommercr (SllI'l 
Nityanand Kanungo): (a) The re-
quiSite in!ormation is furnishf'::! in the 
statement enclosed. [See Appendix 
IV. annexure No. 821. 

(b) to (d). Information is being 
collected from the Government of 
Orissa and shall be made available 
to the House as SOOn as rec<c:ived. 

Fire-proof Chemical Solution 

2860. Shrl Kumbhar: Will tl>e Mirus_ 
h'l of Works, lIouslnl and SlIpply be 
lJ1l!ased to state>: 

(a) ~t er any chemical !!olul1on 
nas been manufactured 30 fa:-in l'l,ha 
or nbroad in private or public sector 
to IHake ~ e straw-thatched hom.es 
fi:'t' proof throughout the yca," by its 
8 i ti ~  
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(b) wbether any ex!>erimt'!'lt has 
~ n stJrt,ad in India so far; iand 

(c) if 1'0, the result there ',f? 

The Deputy M1Dlster of Works, 
Sousing aDd Supply (Shrl ADtl K. 
<'banda): (a) No. !t has, l·ow· ... er, 
been possible-to retard the action of 
fire and 10 reduce the spreading of 
flames to a considerable ext'!nt. 'lhe 
treated materia) chars out ':!oes no\ 
b",'m and thus helps in localic.:ing the 
fire. 

(b) Yell. Experiments are b'in,g 
e .. nducted by the Forest Besep.cch 
'l:1stitutE" Dehra pun to find t'ut suit-
aoie chemicals and uti n~ wl-lch 
~  make straw and thatl"h ftre-
~ . 

o(c) Th(' probletr. is in the exp,:ri-
,Jrental stage. 

lateraational Tea ConvenUon in 
Calcutta 

~881. Shr( P. C. Borooab: Will the 
Miruster rf Commerce aDd IDdlUltry 
~ pleased to state: 

(a) whether an International Tea 
,(!:)Dvcntio'l will be held in Calcutta 
under the auspices of the Tea Board; 

(b) if so, when; and 

(c) ,",·hot matters are likely to be 
d;scllssed in the convention? 

The Deputy MlnJater 01 Commerce 
aDd Industry (Shr( Satish Chandra): 
(8) Yes, Sir. 

(bj In November, 1961. 

(c) Details are being worked out 
." tile Tea Board. 

Plastic. and Linoleum Export Pro-
motioa CoaneU 

1181. alar( P. C. Berooah: Will the 
¥inister of COllUD,erce aDel lDdaatl'J 
~ pleased to state: 

(a) whether a trade miuion of the 
Plastics and Linoleum Export Promo-
"tion Council lett India in March, 
1181 on a tour of the far east count-
ries; 

.2(Ai)LSD-3. 

(b) if so, which countries will the 
mission visit; and 

(C) wbat is the object of the mIs-
sion? 

The Depg,ty ~r of Commeree 
and lDd ..... y (Shrl SaUm Chandra): 
(a) and (b). A team lett India on 
24th March, 1961 for a visit to Burma, 
Thailand, Vietnam, Philippines, Japan, 
Hong Kong and Singapore. 

(c) The object of the visit is to 
study:-

(i) the modern methods ot pro-
duction, the raw materials 
used, the packaging methods 
employed, the quality checks 
adopted by manufacturers in 
Japan and HODg ICong and 
the possibilities ot modemls-
in, the machinery; 

(Ii) the organisation and tech-
nIques of export promotion; 

(iii) the methods employed for 
settlement of commercial dis-
putes; and 

(iv) the sale prospects in the 
countries to be vi.ited. 

Employe.,. or the indian Em ..... ' 
in New York 

3883. Shr( D. C. Sharma: Will the 
Pr. Minister be pleased to state: 

(a) whether it is a fact that some 
temporary employees in the Indian 
Embassy and affiliated offices in New 
York who have rendered a service 01 
5 years and more have not been made 
permanent and haVe alBo not been 
brought und<.>r thp Government of 
India regulation. tor retirem"nt 
benefits; 

(b) whether it is also a tar! that no 
gratuity is given to students wh'J work 
in the Embusy and other offices while 
pursuing their studies in colic,,, at 
night and t ~  are stranded there 
being unable to come back to India 
and set.tle there itllelt thus deprivina 
Inefla of the service. ot msny tech-
nical men; and 




